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(b) if so the reasons for these 
raids and the names and status of 
each one where raids were made; 

(c) how much unaccounted monay, 
jewellery, gold and silver and such 
other things and articles, "benami" 
accounts and documents were found 
from each one and the details thereof; 
and 

(d) the action taken against .each 
one in the matter? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI SAWAI SINGH SISODIA): 
(a) to (d). Information regarding the 
number of searches conducted by the 
various enforcement agencies under 
the Ministry of Finance, during the 
years 1977, 1978, 1979, 1980 and 1981 
(upto 31-1-81) on the residences, offi-
ces and film studios of various pro-
minent and other persons of film in-
dustry, the value of currency and 
goods seized as a result of the sear-
ches, and the action taken or proposed 
to be taken., is being collected and 
will be laid on the Table of the 
House. 

Import of Wattle Extract under 
O.G.L. 

648. SHRI HARI KRISHNA 
SHAS'tRI; 

SHRI R. L. P. VERMA: 

Will the Minister of COMMEHCE 
be pleased to state: 

(a) whether Government have .e-
ceived a number of ~  

from various Tanners' Associations 
~  Ex.port Promotion Council and 
allIed bodIes for the restoration of 
the import of wattle extract under 
Open General Licence; 

(b) v,hether it is a tact that on 
examwltion of these representations 
GoveIblnent have come to the -:on-
elusion. that there is no alternative 
excep\ lor ita restoration; 

(c) ~  Government are 

aware that the non-issue of orders 
to that effect is causing great hard-
ships to the tanners; and 

(d) whet are the reasons for delay 
and when Government intend to issue 
the necessary orders? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRI KHURSHED ALAM KHAN): 
(a), (bJ and (d). In the Import 
Policy for 1980-81, wattle-extract was 
shifted from Open General Licence to 
Restricted List. A number of rep-
resentations have been received aug-
gesting that this item should again 
be allowed for import under Open 
General Licence. The matter is still 
under consideration. 

(c) In addition to licences issued 
directly to Actual Users, measures 
have been taken to arrange oulk 
imports through Associations of Tan-
ners and Export-Houses for meeting 
the requirements of those Actual 
Users who cannot import on ~  

own. 
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